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(b) ki ord«r lo  »ncfMse yifilAXtec ^  tbe- 
lodo-PAkitUD border, *tbe Goveromeot of 
India have taoctioncd 25 additional Bos. of 
BSF with ocoeisary rofrtsiructurt for ibe 
iQdo Pakistan border during a period of 5 
yean.

Tra4e deAcIl
■

45 J3. PROF. MADHU DANDAVATE ; 
Will Ibe Miohfcr of COMMERCE be ptea- 
•ed to sla te:

(a) whether it it a fact that the trade fap 
estimated for 1987-8 8 is Rs. 8735 crore 
despite‘17’per cent increase in esports and 
only 1.4 per cent increase in nuport; '

•

(b) if so, whether the pfo)»:ted trade 
fap is Hkaly to afTect our ecoiKMny; and

(c) if to, v'hat concrete steps arc ttken to 
augment exports and reduce imports to 
reduce tbe trade gap ?

THE MINISTER OF COMMEftTE 
(SHRI P.^'SHfV SH A N K FR); ia) to (c). 
Accordmg -to the latest' provisional data 
•wiiUhle for the first ten months of
1986-87, India’s exports during April* 
January, 1986-87 at Rs 10075.45 crores 
were 17.0 per cent ‘higher than a of 
Rs 8609.64 crorvs durir>g the cor res ponding 
period of tbe previous >e«r whereas imporifl 
at Rs. 15909.59 crores s»ere 1.5 per cent as 
convptred to Rs.‘ 15671.41 croret. Con­
sequently, there was a decline of Rs 1227.6 3 
crortffin trade deftdf from Ri 7061.77 
crores during April-January, 1985*96 to R s/ 
5W 4 14 J crorcs * during April-J'tnnary, 
1980 87. At this stage, it is difficult lo 
estknata precisely the trade deficit with whfeti 
we will end the financial year 1986*87 as 
also 1987-88.

 ̂ A.series of initiatives havt been takeo by < 
the Government lo promote eipnrts. Tbesa « 
ura designed to generate surpluses for exports'* 
to iodu» the productioQ of goods corvteaD- * 
pqrary io technology and compctHivt io 
prices and lo make the exports profitable. 
Simultane«wly the' Government has alao 
inttiatcdfa seri«  of steps to prom oit cflFkieot 
import subatiiotioo, particulaily io the spb«rg 
of bulk imports.

E iport af aia—factarai artklea of > 
moogiaoac hak

4536. SHRl PARASRAM BHARDWAJ t 
Will tbe Minister of COMMERCE be p lea-. 
sed to state

(a ) . whether ' Uoioa OovtrMMnt have 
decided not lo allow export of maottfacturad 
articles of mongoose hair; and

(b) If so, Ibe details of the policy to this 
regard ?

%
THE MINISTER OF COMMERCE 

(SHRl P. SHIV SHANKER) : (a) and (b). 
Export of manufactured articks of mangousv 
hair has been banned.

T t t l i l t  qttola lo eiporlers
•

45^7. SHRIMATl JAYANTI PAT- 
NAIK : Will the Minisiei of TEXTILES 
be pleased to state :

<a) the tcitile quota alloied to diflferent 
e to o n e riin  1985-86 and 1986-^7:

fb) the details of the iMtile quots utili««d 
by different exporters during the said )vars:

(c) the Slept taken to ensure maximum 
utilisation of the quota; and

(d) the delaib thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF T bX T iU S  iSHRI S. 
KRISHNA K U M A R ); (a) Mid (b). Under 
the Multt Fibre Arrantemeol (MFA). Itkdia 
has entered into Bilateral Textile Agreements 
with major importing countriaa 
USA. Canada. Sweden, Austria, Norwsy 
and Finland ' under ‘ whidi ctrtaio textile 
products are subject to quantitative reatrk* 
tiofis The quotas are allotted to the exporters 
under various systems of the Export Entitle* 
meni Distrlbutioii Policy annotinced from 
year to year. A statement of quotas utilized 
in differant countries is given betow.

(e) and (d '. The followlnf stepf have 
been tt^ken by the Oovernfoani to eosure 
fpaxhnttm otilisafiM of q u o a  levels 2




